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1959 in the Rajya Sabha. This is available
in Library of the Parliament.

The Committee had laid emphasis on the
preparation of comprehensive plan of fluod
control for the varoous basins indicating the
important poimnts which were to be incorpo-
rated theiein. This inter alie 1ncluded fur-
ther detailed studjes of the history of floods,
their frequency, magnitude, duration, dam-
age caused, etc

The report of the Committee was circu-
lated to the States for taking neccssary ac-
tion on the rccommendations since the in-
vestigation, {ormulation and implementa-
tion of flood control measures are to be done
by the States.

The preparation of comprchensive plans,
keeping in view the rccommendations of
the Committce, has heen taken up by the
State Governiments who have been requested
to finalise the <ame after analvsing the avail-
able data by the end of 1972. Simultancously
the State Go:ernments have undeitaken ur-
gent measurcs as requited taking into ac-
count the findings and recommendations of
the Committee.

PAPER MiILL IN ORISSA

573 SHRI B. C. PATTANAYAK: Will
the Minister of INDUSTRIAL DEVELOP-

MENTsetfrs famrer ®at be pleascd
to state:

(a) whether there is any proposal to set
up a paper mill in the private sector to he
located ncar Jevpore in Koraput District of
Orissa; if so. what will be 1ts manufactun-
ing capacity; and

(b) whether a letter of intent for its
establishment with Rs. 30 crores as capital
outlay has been issued by the Cential Gov-
ernment?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT/ sl firr faim damem § el
(PROF. SIDDHESHWAR PRASAD): (a)
and () Yes, Sir. A Tetter of Intent has bheen
granted to a private firm for the establish-
ment of a new industiial upndertaking in
District Korapur, Orissa, for the manufac-
ture of 60,000 tonncs per annum cach of
Pulp and Paper (ptinting and writing
paper), imvolving an mvestment of Rs. 25.8
crores on capttal outlay.

Niw Ranmwiy Linis/TRAINS ON SOUTHIRM

Ranmway
571, SHRI M. RUTHNASWAMY: Will
the Minista of RATIWAYS/¥S ®at  be

pleased te state:
lines  laid

[RATYA SABHA]

(a) the details of the railway

and the new (rains ntroduced on the
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Southern Railway in Tamil Nadu during
1970-71;

(b) whether the Government  of  Tamil
Nadu was consulted on these mmprovements;
and

(¢) what further steps have been taken to
improve the existing services on these lines?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS /IS HelTed A

IqEE (SHRI MOHD. SHAFI

QURESHI): (a) to (c¢) No new lines were
constiucted in Tamil Nadu in 1970-71, How-
ever, while the proposals for new line con-
stiuctions for the Five Year Plans  are
finalised the specific recommendations of
the State Government are given due con-
sideration.

Statement showing details of trains intro-
duccd/extended on Southern Railway in
Tamil Nadu during 1970-71 is attached
[See Appendix LXXVII, Annciuie No. 45]
Government of Tamil Nadu is represented
on the Southern Railway’s Zonal Users’ Con-
sultative Coundil and their views on rail-
way mattets are considered and accommo-
dated to the cxtent possible.

APPLICATIONS  IROM  MAHARASHIRA  FOR
LICENGES

575. SHRT G. R. PATIL: Will the

Mt of  INDUSTRIAL  DEVELOP-

MFN'1 ﬂh}ﬁlﬂ? faﬂ-.‘r{-l‘ H‘a"]' be pleased to

state:

(a) the total number of applications for
the grant of lhcences for setting up of n-
dustries in Maharashtra State, pending with
the Government of India;

(b) the reasons for the delay in the giant-
ing of licences; and

(c) the steps taken by Goveinment to ex-
pedite the matter?

THE DEPUTY MINISTER IN T1HE
MINISTRY OF INDUSIRIAI DE\ELOP-

MENT, fifenfie fasa wamem &

I (PROF. SIDDHESHWAR

PRASAD): (a) 380 applications were received
during the period from Ist January, 1969 to
30th June, 1971, for the grant of licences for
the sctting up of new industrial undertak-
ings in Maharashtra. Out of these 185 are
pending. Of these, 8 1elates o 1969, 65 to
1970 and 112 to 1971. No application 1eceiv-
ed prior to 1-1-1969 is pending.

(b)y and (<) Consideration of industiial
heence applications necessitates fairly detail-
cd ¢xanination of various aspects of the pro-
posals and the disposal of particular appli-
cations is often delaved due to various fac-
tors, Sometimes the applications do not pro-
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vide complete information in the fist in-
stance and additional mnformation has to be
obtammed. In certain other cases, policy dec-
sions on the ndustry as a whole have to
be arrned at. However, all powsible steps
arc being taken to ensure expeditions dis
posal of the pending applications.

LATC RUNNING Or FRONTILR Mair

576. SHRI G. R. PATIL: Wilf the Mimnis-
ter of RAILWAYS/qt  wHall
ed to state:

be pleas-

(a) what is the number of times when the
Fronttet Manl ran late fiom Bombay (o
Delli during the last thiee months;

(h) the reasons for 1ts late tunning and
the steps taken by Govanment m thrs te-
gard; and

(c) whcthar there has been any mptove
ment n the punctualiey of this traun atta
the measwies 1ecentlv taken 1 that 1cgard,
if ~o, the details thaeof?

THE DEPULY MINISIER IN IHE
MINISTRY OF RAILWAYS/I® HaTeld R

I9HF | (SHRT MOHD. SHATI

QURLESHD: (a) Out of 91 davs of April,
May and June, 71, Fronnier Mail ieached
Delbi right time on 57 davs and late upto
15 mts. on 7 davs.

(h) The reasons have been misccllaneous
and do not form a particular pattein. In
June, however, heavy rains 1n  Bombav
affected the running of this tram.

() Yes, out of fuse 28 days of July, 71,
the tiain anived Delhi right time on 23
davs.

IAND AND  BUIIDINGS Al SANGLI
STATION

SaLr  or

577. SHR1 G. R PATIL. Wil the
Mmister of RAII WAYS/¥®T Hel  be
plcased to state:

(@) whether it » a fact that Government
propose to sell the land and buildings of
the metre gauge railwav station at Sanght as
the metre gauge line has heen dosed down,

(by 1if so, whether Goveinment have in-
vited any tenders {rom the public in this 1e
gard,

() whether  Government have  received
any memoiandum from the Sangh Munic
pal Borough tequesting them to hand ovcl
the possesicn of the aforesaid  land  and
buildings for the wse of the Muniapality;
and

(dy if <o, the
theieto?

rcacnion ol Government

[2 AUGUST 1971]
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS/3q Wara™

¥ gaHI) (SHRI MOHD. SHAJ
QURESHI). (1) Yos.

(b) Yes.

(c) Yes.

(d) As the State Government, the Munic-
pal Gouncil and other bodies are interested
1 taking over thewe lands and buildings, it
has been decded to relinquish the same to
the State Govermnent at the masimum cur-
rent market price based on the tenders al-
ready received. The Municipal Council and
other bodies have been asked to approach
the State Government further in the matter.

Manr M1 ExPRLSS

578. SHRI G. R PATII Wil the Minis
ter of RATLWAYS/ R HeAl  be pleased
to state:

() whether thae s any proposal under
Government’s consideration to increase the

speed of Mahalaxmi Express between Kolha
pur and Bombay V.T.; and

H) 1f o, what ume 1t will be given effect
o
to?

IHE DFPUTY MINISIER IN THE
MINISTRY OF RAILWAYSR®  Hara™q

] IqHET (SHRI MOHD. SHATI

QURESHIT - (a) and (L) Yes, thc journcy
tume of Mahalaxme Expiress between Bom-
bas Pune Kolbapur will be 1educed by about
3% hours fiom 110-71.

NOA PAYMINE OF WAGES 10 CONDUCIORS N
NORIHLRN RAII WAy

579. SHRI I' h SRINTVASAN - Will the
Minintcr of RAIIWAYS/ ¥ ®Wal  be

pleased to refer to the ieplies to Starred
Question No. 175 and Unstarred Question
No. %66 green 11 the Rajsa Sabha on the
5th April and %ist May, 1971, respectively
and «tate the redsons for the non-pavment
of wages up to the 30th Aprd, 1965 to the
Condudiors 1 tams of  General Manager,
Northern Railway letter, datcd  the  18th
July, 1964 and in accondance with Railway
Board’s letter of the 17th Mav, 19652

THF DEPUIY MINISTER IN [HF
MINISTRY OF RATI WAYS/IST  WaTaA

" IaHat (SHRT MOHD SHATI

QURFSHI): Spcaal Iavelhng Ticker Exa
nuners 1 charge of sleeper coaches were not
to be designated as ‘Conductors’ Befme the
General Manager, Northein Railway’s letter,



